BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

' AHMEDABAD BENCH
AHMEDABAD

Coram:

Name of the Company: o Indokem Ltd.
o s,
Shambhu Textile Mills Pvt. Ltd.

>ection of the Companies Act:

S'ectiOn- 9 of the Insolvency and Bankruptcy

Bt F oF W JINIDEEPSTaM

Code
>-NO. NAME (CAPITAL LETTERS) __DESIGNATION _ REPRESENTATION __SIGNATURE

ORDER

Learned Advocate Mr. Jaydeepsinh Rajpnt i/b Learned Advocate Mr. Salil Thaque
present for Operational Creditor/Petitioner. Learned Advocate Mr. Raheel Patel with
Learned Advocate Mr. Arjun Joshi i/b Nanavati Associates present for Respondent.

Learned Counsel for both sides requested time on the ground of settlement.

List the matter on 22.12.2017 for rei:’;brting settlement or for hearing before

admission. - '

BI RAVEENDRA BABU
MEMBER JUDICIAL

-
o

Dated this the 21st day of December, 2017. e




